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To,
The Registrar,
The National Green Tribunal,
Principal Bench, :
New Delhi
E-mail- judicial-ngt@gov.in

Sub: Report in compliance of the order dated 13.12.2022 passed by Hon'ble National Green
Tribunal, New Dellhi in Original Application No. 649 of 2022 Narendra Pratap Singh
Versus Central Pollution Control Board & Anr.

Sir,

That in compliance of the order dated 13.12.2022 passed by the Hon'ble National Green
Tribunal, New Delhi in Original Application No. 649 of 2022 Narendra Pratap Singh Versus
Central Pollution Control Board & Anr., report on behalf of U.P. Pollution Control Board is
annexed herewith and forwarded to you with the request that the same may be placed before the

Hon'ble Tribunal.

Yours Sincerely
Enclosure- As above

\Q \6\
(Radhg Shya‘m)
Regional Officer

Copy to:

1. Shri Pradeep Misra, Advocate on Record, Hon'ble Supreme Court/ NGT, New Delhi

for persual and necessary action please.
2 Chief Environmental Officer, C-1, U.P. Pollution Control Board, Lucknow for

information please.
3. Law Officer-1, U.P. Pollution Control Board, Lucknow for information and

necessary action please.

'

Regional Officer

E“'RO Greater NoidaLetter Pad New 2021.doex

gEera— 080 12 4, gy v, Ml TR, e 226010, 39 Argc—www.uppch.in
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Compliance Report

In
Original Application No. 649/2022
Narendra Pratap Singh
Versus

Central Pollution Control Board& Anr.

Order Date — 13.12.2022

Filed on Behalf of:
Uttar Pradesh Pollution Control Board
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Background

In compliance of Hon’ble NGT order on 15.09.2022 in O.A. No. 649/2022 in the
matter of Narendra Pratap SinghVs CPCB& Anr., compliance report was submitted
by the Joint Committee through nodal agency, UPPCB vide letter dated 10.12.2022.
Further, relevant paras of the order dated 13.12.2022 passed by Hon'ble NGT are

reproduced below: -

s 4. In view of the averments made in the application and observations made in the
report of the Joint Committee, we consider it appropriate tohave response of respondent
no. 1 Central Pollution Control Board and respondent no.2 Uttar Pradesh SPCB as well as
State of Uttar Pradesh through Chief Secretary, Government of Uttar Pradesh; the District
Magistrate, Gautam Buddh Nagar and the Project Proponent- M/s UP Asbestos Ltd., who
stand impleaded as respondents No. 3 to 5. The Registry is directed to amend memo of
parties to the application. Respondent no. 2is a!read} appearing before this Tribunal
through counsel. Notices be issued to respondents No. 1, 3 to 5

5. Notice be served on Project Proponent- M/s UPS Asbestos Ltd. through the District
Magistrate, Gautam Buddh Nagar and for this purpose notice issued to the Project
Proponent be sent to the District Magistrate, Gautam Buddh Nagar by E-mail for getting
service of the same effected onit and sending his report in this regard.

6. Respondent no. 2- the UPPCB is directed to look into the all relevantaspects including the
requirement of the environmental clearance for theProject Proponent from the MoEF & CC
and to take appropriate remed.f'ah-neasures for abatement of the environmental pollution in
view of theobservations made in the report of the Joint Committee and file

itsreply/response within one month by email at judicial-ngt@gov.in preferably in the form

of searchable PDF/OCR Supported PDF and not in the form of Image PDF.

|
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7. On service of notice, reply/response by respondents no. 1, 3 to 5 be also filed before

27.01.2023 by email at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR

Supported PDF and not in the form of Image PDF.

8. List the matter for further consideration on 27.01.2023..........

Action taken by U.P. Pollution Control Board:

The show cause notices have been issued by U.P. Pollution Control Board
under section 33-A of Water (Prevention and Control of Pollution), 1974 and
under section 5 of Environment (Protection), 1986, against the unit M/s U.P.
Asbestos Ltd., village — bishada, NTPC road, Tehsil- Dadri, Greater Noida,
District — Gautambuddhnagar vide its letter dated 10.12.2022. The Copy of
show cause notices issued by U.P. Pollution Control Board are annexed as
Annexure-1 & 2.

In response to the Show Cause Notices, the industry M/s U.P. Asbestos Ltd.,
village — bishada, NTPC road, Tehsil- Dadri, Greater Noida, District —
Gautambuddhnagar has submitted its reply on dated 26.12.2022, copy of
same is attached as Annéxure-3.

In response to the reply submitted by the Unit, latest inspection of the industry
M/s U.P. Asbestos Ltd., village — bishada, NTPC road, Tehsil- Dadri, Greater
Noida, District — Gautambuddhnagar was carried out by the officials of UPPCB
on dated 15.01.2023. During inspection it was observed that unit has removed
shortcomings found by the Joint Committee during visit on dated 16.11.2022.
The Unit has lifted all discarded sheets/ broken sheet material from sites

identified by the Joint Committee. As per the production record of the unit, it

o
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was found that unit has increased its daily production in time span from
01.09.20222 to 30.11.2022, which is a violation of the condition of consent to
operate issued by the Board vide letter dated 23.02.2022, Detailed report is
annexed as Annexure-4.

Main highlights of report dated 16.01.2023 are as follows-

a. During inspection it was found that the unit has permanently closed its
discharge point from unit to bishada drain by constructing boundary wall.
Hence, flowmeter/ V Notch is not required as there is no provision of
industrial discharge outside the factory premises in present scenario.

b. During inspection it was found that unit has installed water flow meter at
treated effluent recydle pipeline from settling tank to process.

c. The Unit has informed vide his letter dated 26-12-2022 that the increased
production against consented production capacity (asbestos sheet and
non-asbestos sheet- 160 MT/day) from month of September to November
2022 was due to pending supply orders and at present the production
capacity of the unit is as per the consented production capacity (asbestos
sheet and non-asbestos sheet- 160 MT/day).

d. The Unit has applied for revised hazardous waste authorization under the
Hazardous and other Wastes (Management & Transboundary

Movement) Rules, 2016 from Board on dated 03.01.2023, the application

is under process. \y\(
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e. The Unit has provided Personal Protective Equipment (PPE) for the
workers engaged in feeding of asbestos fiber and waste asbestos sheet
in pulveriser section.

f. The Unit has stored dry sludge in dedicated covered shed in premises
and during inspection no sludge was found stored in a haphazard manner
within the factory premises.

g. The Unit has submitted copy of Form 3 (hazardous waste daily
generation) as defined in the Hazardous and other Wastes (Management

& Transboundary Movement) Rules, 2016 with reply of show cause

notice. It was also informed by the unit representative that as per the
provision of the Act, the annual return for the current financial year in
Form 4 will be submitted by the end of June 2023.

h. All the discarded material and sludge have been transferred to dedicated
hazardous waste covered shed within the premises and same will be
provided to authorized TSDF for disposal.

i. The Unit has applied on dated 24.12.2022 for NOC from U.P. Ground
Water Department for abstraction of ground water.

U.P. Pollution Control Board vide letter no H- 87510/C-1/ water/NGT-
164/2023, dated 19.01.2023 has imposed environmental compensation of Rs.
7,03,125 /- (Seven lakh three thou;and one hundred twenty-five only) against

M/s U.P. Asbestos Ltd., village — bishada, NTPC road, Tehsil- Dadri, Greater

(e
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Noida, District — Gautambuddhnagar for the violation of the consent
conditions. The copy of the letter is annexed as Annexure-5.

e As per information provided by the unit, the environmental clearance was
obtained by the industry from MOEF & CC vide its letter dated 30.12.1999 in
the name of M/s Triage Industries Pvt. Ltd. for manufacturing of asbestos
cement sheet plant (36,000 TPA) at Dadri, Gautambudh Nagar, which was
later on transferred in the name of M/s U.P. Asbestos Ltd., by MOEF vide
letter dated 21.07.2005, copy of same is attached as annexure-6.

Report is being attached for kind perusal and necessary action please.

wWWA
Wﬁ\\ 2002 X";\a\f&’. 1023

(Anshul Sharma) (D. K. Gupta)
AEE EE

REGIONAL OFFICER
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0522-2720764 Fax 0522-2720764
—HA info@uppcb.com] website: www uppcb com e mail info@uppcb com] websile www uppcb com
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UTTAR PRADESH POLLUTION CONTROL BOARD
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U.P. Asbestos Ltd.

p
008, Tehsil - Dadri, Distt. Gautam Budh Nagar Via (Ghaziabad) U.
an§2 2F’0h1c~n~a= (0120) 3211134, 3217451, 3217452, 3217453, 3217454, 3217456

71/2/5@2:-

Viilage & P.O. Bish
Fax No. (0120) 2666

o

et JPPCB }S'ND‘AJ @;mﬂf be lozr %7 ﬂ%ﬂﬁ e
oete 246 | _,,,——qwtﬂvﬂr 1A\

The Chief Environment Officer, Circle— 1
Head Office, UPPCB, A T

TC-12V, Vibhuti Khand
: 9‘\\
Subject : Reply to your show cause notice,

Gomti Nagar,
Ref t Show cause notice no.H85421/C-1/Water/NGT-164/KBN/2022 dated 10/12/2022

_ 28\
Lucknow 226 010

Respected Sir
This refers to your captioned show cause notice received on 12/12/2022.
We submit our reply as hereunder :

The complaint filed by Shri Narendra Pratap Singh is false, baseless & with mala fide interition havi ng

vested interests.

This unit was established in the year 2004 and ever since then have been z constant source of

employment generation both direct and indirect for the inhabitants of surround area.

The fact is that the discharge from the drain was of thg_water due to the washing of the compound
and not of industrial effluent, Hence, the quecstion of causing damage to the environment ar adverss
health concerns to the living beings of the area is unfounded. Had there been any such issues the
complainant could have approached us & intimated us first rather than complaining to the National
Green Tribunal straight away. We h.ave spoken to the Chief Veterinary Officer, Dr. Nikhil Varshney, of

the nearby veterinary hospital in this regard and he also confirmed no such incidents.

Uur process.effluent as a wholé is being reused oy us for preparation of slurry of cement & fly ash and
's more economical to us than the use of fresh water. However we have blocked the drain with

cement. Picture of the same is attached as annexure-1.

. L) LU‘“‘ "ﬂt}u -
A Head Office : Mahmoodabad Estate Building, Hazratganj, Lucknow - 226 001 ”[IndxaT’ 3007 U P
"F"L Fax No. (0522) 2616986 Cable : UPAL Phone : (0522) 2200504, 2200538, 2612841, 2672005:4....0
s * Correspondence Address : 601, Modi Corp Tower, 98, Nehru Place, New Delhi - 110 019
: : Fax : 011-26235919 Phone : 011 26423229 26410384
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ver since the unit wias established, we have been giving sheets to the needy people of nearby areas

rm

for makéné their hutments and sheds for their cattle etc. The broken sheets found scattered outside
all around were in fact those sheets which were given to them from time to time on their demand for
making hutments and sheds for their cattle. However the scrap may have also come from the factory
of the trial runs of the non-asbestos sheets. Out of this material about half the quantity has been given
to the designated disposal facility. Manifest (Form No.10) pertaining to that material is being attached

nerewith as Annexure-2. Remaining material has been shifted inside the premises and stored under

the shed made for that purpose having a caution sign. Photographs of the cleaned up area outside the
sremises where broken sheets found scattered and the shed inside the premises where the remaining
material has been shifted from outside are enclosed herewith as Annexure 3.

The tractor trolley found parked‘near the premises loaded with hazardous material was in fact not
ours nor the driver of the tractor was our employee directly or indirectly. Actually the tractor trolley
was arranged by the complainant himself to make his complaint look authentic before the joint

committee. The driver of the tractor trolley behaved and acted in the manner before the committee

as was instructed by the complainant,

At the time of inspection broken sheet pieces & sludge were found kept at different places inside the
p!'emises.. The reason that the shed under which hazardous material used to be kept was under repair.
Within two three days of the inspection both the waste materials were shifted under the shed made
for that purpose and the stock yard was thoroughly cleaned. Pictures of the cleaned up stock yard are
sttached as Annexure-4, This material would be gradually reused in the process after converting it in
nowder form with the aid of pulveriser. The sludge would also be reused in the process alongwith
nulverized hard ground waste. Picture of the pulverizer is attached as Annexure 5. Form 3 could not
be produced at the time of mspeéticm as it was not being maintained but now from beginning of

December the records are being maintained. Photo copies of the Form-3 for a month of December

_gfé attached as Annexure-6. As Form -4 is an annual return for generation, disposal, storage & reuse

of June 2023.

f_;ﬁ'azaf_doy_s‘ material by the generator would be prepared & submitted by the

;o . P. Ashesto

Villaige-Bishara, Taltdl-Dadel  cont'd....3
Diste. Goauvtambudh Yagar-203007 U.B
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=30
The flow meter is actually for’ascertailn_ing the quantity of effluent discharged outside the premises
zfter treating the same in ETP. Since we are not discharging any effluent outside the premises as the
same as 3 whole is being reused in the process for converting the raw material into slurry form, the
flow meterand the V notch were not installed and since there was zero discharge outside the premises
no log book was being maintained. We have now closed the drain permanently with cement hence,
o flow meter and V notch is required to be put there, Aflow meter has heen installed on effluent
recirculation pipeline and daily records of effluent recycled in the process would be maintained,

Photographs of flow meter are attached as Annexure-7.

We have applied for the renewal of NOC for ground water extraction from ground water department
and would submit the NOC as soon as the same is granted. Copy of the application attached as

ARMEXUTE-8

The personal protective equipment (PPEs) are now being given to everyone but only as per the

requirement. The record of the same is now being maintained.

We will go for revision of our authorisation as suggested by the committee.

Month wise production from April 2022 to November 2022 is given below :

April 2022 3,818.10 MT
May 20177 3.795.15 MT
June 2022 . 3,912.82 MT
July 2022 1,300.14 MT
August 2022 211.66 MT U B

| o vin o & GlBestas L,
eptember 2022 5,855.77 MT. i, nge-Bishara, Tahsil.-Dgdyy
; ' istr, Lrautamburty ‘Agar 293007 U B
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October 2022 6,821.63 MT
November 2022 4,265.15 MT

Tiil the month of June 2022 our product.mn was within the permitted limit. In July the production was
only 1,300.14 MT and in August 2022 it was merely 211,66 MT. The reason for producing more during
the months from September to November was that our plant remained mostly shut during the month
of July & August due to various labour issues hence, the pending orders could not be executed. Since
our is a seasonal industry, if the orders could not be produced and executed in a time bound schedule
the dealers would procure the material from somewhere else, This is why we had to accelerate our
production but if we consider the average production dﬁring the eight months i.e. from the month of
April to November the average per month production comes to 3,747.15MT which is 143.90MT per

day. This is well below 160 MT per day.

in view of the above it is humbly requested to take a lenient view and pardon us. All the leftover
discrepancies would be made good without delay. We assure you sir that in future there won’t be any
such recurrence. )
Thanking you 0. P. Ashesios Lid.

Vill \ge-Bishara, Tahsil-Dadsi

yours faithfully Distt. Gautambudh Nagar-203007 U.F
for U.P, Asbest ited

OCCUPIER
Encls.: As stated above

Ccto.: Regional Officer, U.p. Pollution Control Board, Greater Noida
(D‘i'strict-Magistrate, Gautam Budh Nagar
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Photograph of Blocked Drain
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G Hransporter's Regisbation

Venicle Registration No
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{m BHARAT OlL & WASTE MANAGEMENT LTD.
Maiza Mukimpur, Rooikee-Lakshar Road,
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e-mail snles@ bhwmtml com
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BHARAT OIL CQMPANY HRE
110 Sie IV Sahibahad Industnat &
Cihazintad, UP 201010 Inl 01206410
e manl stasEbharatol com
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(i} BHARAT OIL & WASTE MkNAGE!AENT LTD.
Plot # 072, Sikandra Roan, NH-2, Kumnbhy Viliage
Tehsil Akbarpur, Kanpur Dehat, UP, Tet 0612 2285246
ool sales@bharatol com

\
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(ii) UEPPCAMO/Con.B-84/2018/548 Valld upto: 3110372023

10 Waste Description

uwmw*mmr&wmmﬁmnnﬁmmummws 1‘
- j"'! r T "i
i

11 Total Quantity
Ne. of Conlainers

o W — |
CIEEELT

12 Physical Form

{SetidiSemi-Solid/Sludge/Oily/Tarry/Slurry/Liquid}

12 Special 'Handiing Instructions & Additional
information

Do not throw Drums from truck In case of leakage/
seapage, use Washing soap at point of leak to step its
leakage.

14 SENDER'S CERTIFICATE

[ hereby declare that the conlents of the consignment are fully and arrurale

described above by proper shipping name and are Calegonsed packed. maral

Typed Name & Stamp Signature - and labeled, and are in all respects in proper condition lor ranspan by fo:
Month | Day sl Year
5191921 2 |
\ =l = ='J"~l “ di 7’: 2
15T nspeﬁemcknmviedgement of Receipt of Waste Month Day 1, Year
Typed Name & Stamp : Signature : 19 "}__{ 2] 2P | |
_ss"f :
8 ﬁ%’ecewef‘s Certificate for Receipt nf Haéé:ﬁnmss“aﬂﬁ
other Waste e Month Day Year
B g STl o
Typed Name & Stamp ; Signaiure.' }l 74 (l}»l 2| ! i

=k ‘;ﬁ
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Information

Da not throw Drums from truck. (n case cfaea&_agw
seapags, use Washing soapatpaintcf eakiosico s

14 SENDER'S CERTIFICATE
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Shed inside the premises where the rémaining sheets from outside have been shifted and stored
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ANNEXLRE - Lt

i e : s

Cleaned up stock yard inside the premises where the material was found lying at the time of inspection
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ANNERURE = 5

PULVERIZER
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PNNERURE - &

FORM -3
[See Rule 9(1)]
Format for maintaining records of hazardous waste at the facility

Name and address of the occupier or operator of a facility: UP Ad bestod (4, P ad i
2, 18289
L

> Date of issuance of authorisation and its reference number: 09 Sefp 202
g Description of hazardous waste: A4hiains ) : ' i
| Physical form with description | Chemical form | Total volume and weight (in kg.)

ed I5) —

F-C Cnent Sheet ETP Sludge 300615
4. Descn_ptlon of storage and treatment of hazardous waste:
Datc Method of storage of. hazardous | Date - Method of treatment of |
. = Wanes hazardous wastes ‘
L,'?_I_]_ "_IEEJLQC.&PM r‘! aQ'}‘Q?&Cjﬁé Y&nrl 2 Reu e c, |
5 Details of transportation of hazardous waste:
Name & address of | Mode of packing/of | Mode of | Date of
consignee of package | the waste for | transportation to | transportation
L& transportation site of disposal
| —
0. Details of disposal of hazardous waste:
Date ol disposal | Concentration of | Site of disposal (identify | Method Persons
] ; hazardous the location on the of involved in
! ' material in the relevant layout drawing disposal disposal
: ’ i-s;!(il Wiash ﬂ_m_n oo pe v ﬂ_)
j L
i ; /. Data of environmental surveillance: -
} [ Daw | . Analysis of Analysis Analysis of air | Analysis of
| 1| ofmea | ground water of soil sampling | any other
| surement | samples i tsamples
i _ = -(give details)
[ Location | Depth | Data | Location | Depthof | Data | Location | Data |
of of of sampling of s e

| sampling | sampling sampling samplingi].

Details of the hazardous wastes reused and recycled:

B : SR : _ i
" Date Total quantity Details of Material- - Fmélq tity | Netreductionin -
of hazardous hazardous received of waste | waste generation
waste generated waste ~gemerated | quantity and
minimization: | SRS perdentape Tk s S
.activity ' : s SR T e o

@%@ﬁmLﬁ Veﬂj ?em iuo’?@k TR

Place: ADRI e
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FORM -3
[See Rule 9(1)]

+ Format for maintaining records of hazardous waste at the facility
i N: 1 ; . 1 osds Ldels DADR]
- L ;a:ne zfmd address of the occupier or operator of a facility: vP Azbestes L4 4
2. Da-c 0 ;gsuar;ce of authorisation and its reference number: ¢ 9 Sep 2022, [E§2S
! 3. escription : 1 \ . .
D G ]2 = do hazardous waste: A4 bz sinS Residue & (hepu e S/Luic?{—
i L I rénu:é/\:;scnptmn | Chemical form | Total volume and weight (in Kg.)
I Description of storage and treatment of hazardous waste:
| A \ Method of storage of hazardous | Date Method of treatment of 7
b ey = § Wit hazardous wastes
i i &)13 LoD
L Ig}f_ 1 e ’ f_'{?r fﬂlfﬁm?} ‘HM(I(.CTC: VMCJ - R;J! MJ
E 5. Details of transportation of hazardous waste:
| ~ Name & address of | Mode of packing/of | Mode of | Date of
consignec of package | the . waste  for | transportation to | transportation
= transportation - - site of disposal
| el
- 6. Delails of disposal of hazardous waste:
Date of disposal | Concentration of | Site of disposal (identify | Method <. Persons
i hazardous the location on the of involved in
material in the relevant layout drawing disposal - disposal
final waste form for reference)
7 Data of envirommental surveillance:
T Date '. Analysis of Analysis Analysis of air Analysis of
ol mea- | eround water of soil sampling any other
| sursiment | samples = ' samples
' ' Al (give details)
T location | Depth | Data | Location | Depth of | Data | Location | Data
of of of ' | sampling i of
— sampling | sanmling sampling | sampling
S, Details of the hazardous wastes reused and recyci ke R e S R
" Date W Details of Material | Final quantity | Netreduction in
of hazardous hazardous received | waste generation
waste generated waste - .} - grneraled quantity and
minimization | . | . | _ percentage
sl Gso-ui0 K Pull ueni zer [3S0-Shoig SRR
Place: DFrOR) ' g / AP shestas Lid.
- Designation: - il e

-Bishara, Tahzil-Dadsi
Disty. » auamandn Jagar-2053007 1

Date: 6|13\ 2082
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ANNEXURE - F

Flow meter installed on affluent re-circulation pipeline
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Greater Noida, District Gautambuddhnagar regar

Eaier N Village- Bisahra TehsiI.Dadri
W

b B_oard under section-5 of Environment Protect
section 33A of Water (Prevention & Control of Pollution

Nati In view of _shortcomings observed by the Joint Com
" : |onar: Green Tribunal, Delhi vide order dated 15.09.2022 in
use has been issued on dated 10.12.2022 against unit by B

jon Act 1986 and under
Act, 1974

mittee constituted by Hon'ble
O.A. no. 649 of 20222, Show
oard under section-5 of

ntion & Control of

IEnvirc?nment Protection Act, 1986 and under section 33A of Water (Preve
28"1‘12“;8%21974. Unit has submitted reply of both show cause through its letter dated

Further, site inspection of M/s U.P. Asbestos Ltd., Village-
Greater Noida, District Gautambuddhnagar and nearby area was carrie
dateq 06.01.2023 and 15.01.2023 in presence of unit representative
Admin & HR). Unit was found operational. Brief report regarding present stat

shortcomings is as follows: -

Bisahra, Tehsil Dadri,
d out in time span from

Mr. Rohit Goyal (GM-
us of

S.
No.

Shortcomings found during
Joint Committee visit on
dated 16.11.2022

Present status as on 15.01.2023

Inspection team observed a
discharge point from the unit
to Bishada drain without
Flowmeter/ V Notch.

During inspection it was found that unit has permanently
closed that discharge point from unit to bishada drain by
constructing boundary wall. In view of it, flowmeter/ V
Notch is not required as there is no provision of industrial
discharge outside premises in present scenario.

Photograph of same is as follows —

i, Uttar Pradesh, India
ThC

4. Dadrl, Uttar Pradesh 203207 India |
!

| Lor
i - 06/01/23 03:05 PM GMT «06:30
ocogle

Unit has not installed flow
meter for recycled water from
settling tanks into process.

During inspection it was found that unit has installed
water flow meter on treated effluent recycle pipeline from

settling tank to process.

Photograph of same is as follows —

b
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w £J] cps Map Camera

¥ Dadri, Uttar Pradesh, India o
Khasra No. 1935, Bishara, Dadri, Uttar Pradesh 203207, India g
Lat 28.573295°

Long 77.565109°

06/01/23 02:39 PM GMT +05:30

During inspection, treated effluent from settling tanks
was being reused in process and no industrial effluent
was found to be discharged outside from unit.

Sample from final treated water tank is collected from
settling tank and submitted in Central Laboratory,
UPPCB, Lucknow for analysis, Report awaited.

As per CTO the unit has
permitted for 160 MT/day of
Asbestos Sheet and Non-
Asbestos Sheet. However, as
per the records provided, the
unit has been manufacturing
more than 200 MT/day of
product which is a violation of
CTO condition.

As per reply submitted by unit in compliance of show
cause dated 10.12.2022, unit has submitted that unit
had accelerated production against consented capacity
(4000 MT/month) from month of September to
November 2022 to supply pending orders.

Presently, unit is operational with consented production
capacity- 160 MT/day. During inspection, production
detail of month December 2022 was provided by unit,
according to which unit is operational within consented
production limit, copy of production detail provided by
unit is attached as annexure-1.

Authorization granted by
UPPCB under HOWM Rules,
2016 has authorized only two
hazardous wastes [i.e,
Asbestos containing residues

(15.1) and ETP Sludge
(35.3)]. However, during
inspection, additional

hazardous wastes such as
used oil, contaminated drums
& broken/ discarded asbestos
sheets which fall under
category of 5.1, 33.1 & 15.2 of
Schedule-l of HOWM Rules,

Unit has applied for revised hazardous waste
authorization under HOWM Rules, 2016 from Board on
dated 03.01.2023, which is under consideration.

Unit has submitted copy of Form-10 with reply dated
26.12.2022, according to which unit has handed over
approx. 19670 Kg of discarded sheets/ broken scrap and
approx. 9880 Kg of ETP sludge to authorized TSDF (M/s
Bharat Oil & Waste Management Ltd. Kanpur Dehat),
copy of reply of unit is attached as Annexure-2.

During inspection, it was directed to unit to submit Form-
10 for disposal of used oil & contaminated drums/
containers.

e
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2016 were lying in the
premises. 98
T i -
P::s c)lrl‘mlt has not provided | During inspection, it was found that
a Protective | Personal Protective Equipment (PPE) for th

Equipment (PPE) for the
workers except safety shoes &
helmet.

engaged in feeding of asbestos
asbestos sheet in pulveriser sectio
same is as follows-

i ‘\

ll o
Dadri, Uttar Pradesh, India
¥ Khasra No. 1935, Bishara,
Lat 28.573592°
P Long 77.565052°
"® 06/01/23 02:34 PM GMT +05:30

Dadri, Utta

India
Lat 28.573171°
Long 77.565232°

06/01/23 02:55 PM GMT +05:30

radesh, India
Khasra No. 1935, Bishara, Dadri, Urttar Pr:

unit has provided
e workers

fibre and waste
n. Photograph of

Dadri, Uttar Pradesh 203207, India

adesh 203207,

Sludge from settling tank
stored in a haphazard manner
without proper/designated
storage shed.

During inspection, it was found that unit has stored dry
sludge in dedicated covered shed in premises and no
sludge was found stored in a haphazard manner.

Photograph of same is as follows-

e

.

Page 3 of 6




S

P
amera
Dadri, Uttar Pradesh, India

HHF9+296, NTPC Rd, Dadri, Uttar Pradesh 203207, India [
Lat 28.572193°

Long 77.56771°

06/01/23 03:03 PM GMT +05:30

— i

e u GPS Map Camera &=

8 Dadri, Uttar Pradesh, India P
# Khasra No. 1935, Bishara, Dadri, Uttar Pradesh 203207, India &
B Lat 28.573168° 5
s Long 77.564981°
§ 06/01/23 02:41 PM GMT +05:30

R b S e

Unit has not been maintaining
Form 3 (Daily generation) and
Form 4 (Annual Retums) for
hazardous wastes as per
HOWM Rules, 2016

Unit has submitted copy of Form 3 with reply of show
cause notice. It was informed by unit representative that
annual return in Form 4 will be submitted by the end of

June 2023.

Team has observed the
dumping of discarded
Asbestos sheets and sludge
at multiple locations in and
around the village Bishada.

A. Ground 1 (Lat. 28.58065,
Long 77.57054

During inspection, no discarded Asbestos sheet and
sludge was found at sites identified by the Joint
Committee. It was informed by unit representative that
all discarded material and sludge has been transferred
to dedicated hazardous waste covered shed in premises
and same will be given to authorised TSDF for disposal.
Photograph of these sites is as follows-

a. Ground 1 (Lat. 28.58065, Long 77.57054)

4 Bis. ; ar ia
HHJC+7906, Bisahda, Uttar Pradesh 203207, India
Lat 28.58065°

& Long 77.67054°

¥ 06/01/23 04:16 PM GMT +05:30
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B. Ground 2 (Lat. 28.580538,
Long77.569652)

C. Ground 3 (Lat.
28.570057, Long
77.567853)

i

. 100
b. Ground' (Lat. 28.580538, Long77.569652)

e JA Yo Tle) L
£ Bisahda, Uttar Pradesh, India
HHJC+79G, Bisahda, Uttar Pradesh 203207, India
" Lat 28.5680438°
¥ Long 77.569575°
06/01/23 04:18 PM GMT +05:30

il b

The unit representative was
unable to locate the point of
ground water extraction.

During inspection, unit representative has shown 01
borewell (Lat. 28.573362, Long 77.56647), which is
being used for abstraction of ground water.
Electromagnetic flow meter is installed on bore well. Unit
is directed to maintain log book for same. Photograph
taken during inspection is as follows-

; & -
q Dadri, Uttar Pradesh, India
o Khasra No. 1935, Bishara, Dadri, Uttar Pradesh 203207, India
. Lat 28.573362°
d Long 77.56647°
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10.

The unit has provided the No
Objection Certificate (NOC)
from Central Ground Water
Authority (CGWA) and found
expired on 29.11.2020.

As pyipformation provided, unit has applied on dated
24.12.2022 for NOC from U.P. Ground Water
Department for abstraction of ground water, copy of

same is attached as annexure-3.
Presently, unit has not valid permission from UPGWD

for abstraction of ground water.

11.

The inspection team has
found a tractor with sludge/
Asbestos sheet near the
company premises heading to
dump in nearby area.

As per reply submitted by unit, the tractor trolly found by

the Joint Committee was not pertains to unit, which is
contradictory. No record is provided regarding
movement/ transportation of same by unit, hence
verification of same could not be done.

Observation and recommendation: -

1. Unit has applied for revised hazardous waste authorization from Board, which is under

2. As per records provided by unit, unit had a
capacity (160 MT/day) from month of Septem
supply pending orders, which is violation of

= g0

revoke show cause against unit under section-
Water (Prevention & Control of Pollution) Act, 1

1. Unit shall ensure that production of As

consideration within Board.

23.02.2022.

ccelerated production against consented
ber to November 2022 (for 75 days) to
conditions mentioned in CTO dated

Unit has applied for permission from UPGWD for abstraction of ground water.
Unit has lifted all discarded sheet/ scrap found by the Joint Committee in nearby area

of village bishada.

As per the above facts, unit has violated the consent conditions and accelerated

the production capacity from
Environmental compensation sha

days as following: -

September 2022 to November 2022. Hence,
Il be imposed on unit for the violation period of 75

Calculation of Environmental compensation: -

EC

=PIxNxRxSxLF

=75x75x250x0.5x1.0

=Rs. 7,03,125

In view of above,

it is recommended to impose environmental compensation and

5 of E.P. Act, 1986 and under section 33A of
974 with following specific conditions: -

bestos and non- Asbestos sheet will remain

within consented capacity i.e., 160 MT/day in any circumstances.

2. Unit shall ensure zero liquid industrial discharge from unit.
3. The unit shall maintain daily records in the prescri
retuns of HW in Form 4 of the HOWM Rules.

REGIONAL omc/ER

\N\\W

bed form 3 & submit annual

A“'\s\“ o

(D. K. Gupta)
EE
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Annexure-2
N J-110147 42199 1A 11 (1)
o Govermnment of India
Ainzistry of Enviromment & Forest
LA Pivision

i

Plahujarai@yahiog.com
Tel ! 2436 3973
Paryavaran Bhawan,
CGO Complex, Ledi Road,
s Delhi = 100032

5

= ' Dated ihe July 21, 2008

The Manading Director

M/s LI_FF. Asbestos Limiled
Mahmoodabrd Estate Building
Hazaratyan),

Lucknow-226001 (India)

Sub:  Tiéfsfer of environmental clearance from Triage Industries Private Limited in

the name of M/s UP Asbestos Limited at Mahmoodabad Estate Building, 15,
Hazratgan], Lucknow-22600¢]

'V??f-

The undersiynad s directed (o refer o your let'er no nil dated 12" May, 2005
diessar e Redonal aifica of Molir  at Lucknow and 2 commnication numbier
MIEIPHING- 4 50122/ 2000/0:00 dated 70 62005 on the above mentioned  sulbject.

| fies matiar has been exammed [Uhas been decled i tatsizr the environmenptal cleararice

om Mis Thiage Industries Pyt Limited accorded op 20.17 1299 to U2, Asbeastos Limiled

suojact to the following conditions

The company shall comply with all the conditions stipulated i enwvironmental
cieaance tio.J-11011/42/9%-1A 1l daterd 20 12 1999,

I'be company shall follow wlose circuil fly ash operations with effatlive  dust
extraction systems.,

Mepeures shall be taken for iainwealer harvesting fron the roof taps and starm water
draiis 1o recharge the ground we nu

] Vel ehall e paisea g 5% o ant aren

\J)L}‘ fra!};l 'l‘j"

[ApEeton



‘ F.No.J.11011/4 '1 94'IA 1 ~ Anmexuve]

GOVERNMENT OF INDIA
MINISTRY OF ENVIROMMENT & FORESTS

?1'?-%». FARYAVARAN BHAVAN, CGO COMPLEX,
LODPIII ROAD, NEY DELHI- 110 003.

/ I¥ated 20" December,

1999

/i “he Chairman. and Managing Directar,
Lnagc Indus{nes Pvt. Lid.
195, Deluxe Group Housing Socicty,
\ d\ujgjﬁsn Enclave,
New Delhi 110096

Slibject: ﬁ‘i:;m:fmime ef Asbestor Cement Hhieet P Iu:z (36000 TPA ) at Dadri,
Littar x’m(imil - Environmental {Tlenrance, . o T

this has reference to your letter No TIPL/RIKIK/055/1999-20001 dated 14% July,

s !'.f_f_‘ August, 1999, seeking envirommental clearance (or the above cited project
nd subsequent communications dated 20" Avgust. 1999 and 9" Qctober,1999  on the
> praposal His noted that the proposal ynvaives setting up of an Asbestos Cement
wers and alhed praducts msnutactanne by Caon0 FPA) ot Dadel,  Gautam Budh

sszar, Ultar Predesh.

he project gocaments including EIAEMP 5o well as Mo Objection Certificate from
s Pradesh Polluton Control Bogrd and recomgiendanons-of the Public Hearing Panel

the meetigg held an 10" May. 1900 have leen exmnined by this Ministry,  The
nosel s u"i'-"m:Jy granted cnviromancental clearnnce subject o iU][)[CIHCHMUUI'IS uf the

s and ognditons mentioned below

SPECIFIC COMBITIONS:

g
¢

project proponent shall adhere to the }'zl“"w'(:['!l't';d BIS standards and laws
regardu g ndc and Bandling of asbestos. saferv of employees’ eic

i :ii_c"fv_‘i.g. =stos should not be uhhzed as aw material in the IT‘ti—lElllI_E}C{Lll’iilg process
wrien somanGrent n this reeard sheold bedbemished within a period of one

Byt

Firere wall be no manual handbing/openmye of asbestos fibre. The conipany should
provide antomstic bag openers at the mixine stage before connmissioning the unit

Adeguale measures should be adopted to contol the emissions and ensure that
the fii‘»\c-um:: of ashestos {ibre does not exceed the limt of 2 fiber/ee. The bagn
3l

1. ""_.-'_‘—'—"'_ ha

Hrers shoadd be interlocked with the manutfaciuring Process In the event of

iatlure of apy pollubon control #ystem the unit should be put out of operatiun

rrmedint-sdy Bod shoild tiat e reastanted bl e control system s rectified %)
P
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TEC

: ; ) WA = i R o Aanesnre-|
gchieve e desited efficiency. Continuous measurement of its pollutaiis p i

Vwork zone area } uld be un iel‘t%kC’l and repoit submitted to the SPCD once )
three manths ang o this Minisiry cvery 85 mont hs. .

Po avoid fugitive emissiogn. ashestos [bre bags should  be transported to the
works by contane’ mode. Baps containing ;r.s:{.c“.ws fibre should also be stored in
enclosed srea

| b

I As reflected in the EMP there will he no discharge of process efluent. The enure

process effluent should be reuseddreeyeled o the manutfacturing process.

i domestic vaste shisuld be adeguately treated 1 a sewage ueatrnent plant and ¢
PI Tl fof green beh developmen: _
Rl |
Fae cotmipany will ensupe thar thie entre sobid voasie wenerated indluding  process
rggeets,  dust from baie fifters and cmpiy asbostos
lmlilif Gunng  proces 8 shipedding device  shoald be o omstalled befpre
LUINIW ssiening the proposed unl

|.
RCnghtI medical chech up and heaith meastionag of the cmplovecs should” be
carned Lol and record numu.iir‘r" The necupational lealth moantonoag miust be
strengthened to melude periadic (0 montha) spatum test along with palmonary

e il Ws poused]  mothe

test sy ierseied by spaw ges i Pl wagniyreos shonrkl alse pravage
el v healily cand b T, s i | (R B T o O AL 1) O (Y ST AN ST
! Ri.t?lltklgh_llh R e ey eerer s bt oe anizemarese] gk g thye ol pragn logates

HINER AL CORDIT T 5.
(R
i Thelpidje t autharities must strietly @Wihtoe g e stipidationd nade by thie Tar
Pradesh Foliution Control Board and the State Governnizent

bl Noluther expansion/ moditications w the plant shiuld be carned out without prio
i capproval of the Ministry ol BEoviromment and Forests

The projeer proponent  should  comply  sunetdy  wiath  the Hazardous Wasle
(Managerment and Handbing) Rules of the Emvironment (Protection) Act, 1986 s
-asbestosaasies Wl wnder sategory ol the Rules

Green Be 1 of adeguate width and df’ﬂsiw shiould be previded to mitigate the effects
o of fugitive emission all around the pla A munmum of 25% of the total Jand
acquired shauld be developed as green !ml' in consultation with the local DEFO

(be prosecn poponent shall also comply with all the environniental protection
measures and safesmiards recommended 1 the BIA /ENP report: :

g authanties wil, set v separate envirorunental management cell for
gnglententation of all the above stipulavens under control of S

1 v TR T
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¥
The nroject authonties will provide adequate funds both recurring and non-recurring
to s plemeni the condilions stipulated by the Minisiry of i I]\JI]OIHHCIH and Forests
ws wiell ax the State Government along with the inplementation schedule tor all the

Annexure-1

cond tions shipnlated herem

Other

TR O T T

monihly

mrerpretation should be submitted

UThe Nints
Sandimmns

TL\

1TSS E

:‘5 ol (){}-‘”- ® . { r]||"

complignce Stalus repont and

satistactony

M Ly
Boar i/State Pollution Control Board wall monutor the su;m]a'cd conditions.
ved data alone with stanstical

Al Iuekno

1

THe I'I,\"I'll\'

to e regubay s

wi/Cential

> funds so prowided should not be diverted for any

Pu[]nlmm Lontro!

FAET L

Vo iray revake or suspend the clearance, (7 nplementation ol any ofithe al:ove
va (3]

I |"|'ht‘ '-\llll}l..“\' v oreserves the right to stipulate additional canditions if found hecesgary  he
a time bound manner will implement these conditions.

[Compantt n
i

| e
[P

g
SN

rallutien) Ac
Lasbilievy A

I Chagma

Coimplax,

cndigns wall bie enlorced, imer-alia unde
& Conirol of Polluton) Act, 1974, the A
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